THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Wednesday,16th December 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:30 AM]
BEFORE:

REGISTRAR(JUDICIAL)-MR. RAFIQUE AHMED TAPADAR
COURT NO: 101

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 RSA/165/2016

WITH
I.A.(Civil)/544/2016
in RSA/165/2016

2 RSA/328/2018

WITH
3 RSA/318/2018

ORDERS

SRI MONORANJAN DHUBI and 3 ORS
Versus
MD ROISUL HOQUE and 6 ORS

SRI MONORANJAN DHUBI and 3 ORS
Versus
MD ROISUL HOQUE and 6 ORS

ABINASH CH. DAS AND 5 ORS
Versus
SMTI RAHIMA BIBI AND 5 ORS

ABINASH CH. DAS AND 5 ORS
Versus
SMTI RAHIMA BIBI AND 5 ORS

MR. N DHAR (A1,A4)
MR.S CHAUHAN

MR.A R SHOME

MR.S CHAUHAN

MR. T U LASKAR (A1,A4)
MS. S DASGUPTA

MS. S DASGUPTA

MR.S CHAUHAN
MR.A R SHOME
MR.S CHAUHAN

MR. B BANERJEE
MR G P BHOWMIK
MR. A DHAR

MR. A MOBARAQUE
MS. C MOZUMDAR
MISS S ROY

MD F FARIDI

MR. B BANERJEE
MR G P BHOWMIK
MR. A DHAR

MR. A MOBARAQUE
MS. C MOZUMDAR

DR. B AHMED

MR. N HAQUE

MS. R CHOUDHURY
MR K UDDIN

MR. S R BARBHUIYA
MR. R A CHOUDHURY

MS. R CHOUDHURY (R1,
R2)

MS. S S ZIA (R1, R2)

MR D. CHAKRABORTY (R1,
R2)

MS. R CHOUDHURY

MISS S ROY

MD F FARIDI
LEAVE NOTE OF ADVOCATES FOR 16/12/2020
1) MR B K SARMA 20-11-2020 To  24-12-2020
2) DR. B N GOGOI 16-11-2020 To  22-12-2020
3) MR. ) A AHMED 04-12-2020 To  05-01-2021
4) MR. B NATH 02-12-2020 To  24-12-2020
5) MS. S KEJRIWAL 08-12-2020 To  18-12-2020
6) MRS S KEJRIWAL 08-12-2020 To 18-12-2020
7) MR D K DEY 10-12-2020 To  22-12-2020
8) MR. M SARANIA 17-12-2020 To  18-12-2020
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[AT 11:30 AM]
BEFORE:
JOINT REGISTRAR (VIGILANCE) - MR. KAUSHIK KUMAR SHARMA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 1.A.(Crl.)/692/2018 MOHAN DAS MR. D M H R KHAN PP, ASSAM
in Crl.Rev.P./334/2018 Versus MS. N GOSWAMI
THE STATE OF ASSAM AND ANR. MRS M BARMAN
WITH
Crl.Rev.P./334/2018 MOHAN DAS MR. D M H R KHAN PP, ASSAM
Versus MS. N GOSWAMI
THE STATE OF ASSAM AND ANR. MRS M BARMAN
2 Crl.Pet./537/2019 MD. SAIDUL ISLAM @ JUN BORBHUYAN  MR. | A HAZARIKA
Versus MR. AM AHMED
SMT. RINKUMONI BORBHUIYAN @ MR. | U CHOWDHURY
RINKUMONI BORDOLOI
3  1.A.(Crl.)/557/2019 MRIDUL DAS MR MINTU SAIKIA PP, ASSAM
in Crl.Rev.P./5964/2019 Versus MR. N ISLAM
THE STATE OF ASSAM AND ANR.
WITH
Crl.Rev.P./5964/2019 MRIDUL DAS
(Filing Number) Versus
THE STATE OF ASSAM AND ANR. (C)
4 Crl.Pet./1223/2019 FIRDUSH AHMED MR. A K HUSSAIN PP, ASSAM
Versus MS S HAZARIKA
THE STATE OF ASSAM AND ANR. MR. B HUSSAIN

1) MR B K SARMA 20-11-2020 To  24-12-2020
2) DR. B N GOGOI 16-11-2020 To  22-12-2020
3) MR. )] A AHMED 04-12-2020 To  05-01-2021
4) MR. B NATH 02-12-2020 To  24-12-2020
5) MS. S KEJRIWAL 08-12-2020 To  18-12-2020
6) MRS S KEJRIWAL 08-12-2020 To  18-12-2020
7) MR D K DEY 10-12-2020 To  22-12-2020
8) MR. M SARANIA 17-12-2020 To  18-12-2020
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BEFORE:
JOINT REGISTRAR (JUDL.)- MR. ARUP JYOTI BAISHYA
COURT NO: 112

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 RSA/20/2017 SHRI RANJIT KR DEY and 4 ORS MR.A SATTAR MR.A K PURKAYASTHA(R-
Versus MR.H K BARUAH 1)
SRI BISWANATH MANDAL and ANR MR.S SHARMA(R-1)

MS.M BHUYAN R-1
MR.M C SARKAR(R-1)

WITH
2 RSA/217/2017 SHRI RANJIT KR DEY and 4 ORS MR.A SATTAR MR.A K PURKAYASTHA(R-
Versus MR.H K BARUAH 1)
SRI BISWANATH MANDAL and ANR MR.S SHARMAR-1
MR.Y KARDONG(R-1)
3 RSA/241/2018 SMT ANIMA BARMAN AND 4 ORS MR. H ROHMAN
Versus MR. S K GHOSH
SHRI ACHYUT KALITA MR. P D NAIR
MR G ALAM
MR. D NAG
4 RSA/286/2018 SMTI HADIA NILUFAR KHALIL MR. N H MAZARBHUIYAN
Versus MS D DAS
MD JALALUR RAHMAN AND 2 ORS MS M DEKA
MR H TALUKDAR
5 RSA/30/2019 MUSST NEHARUN NESSA AND 8 ORS MR. A CHOUDHURY MR. A C SARMA
Versus MR. S ISLAM MR G BHARADWA|
MD MAJIR UDDIN AND 7 ORS MS. A KAUSHAR
LEAVE NOTE OF ADVOCATES FOR 16/12/2020
1) MR B K SARMA 20-11-2020 To  24-12-2020
2) DR. B N GOGOI 16-11-2020 To  22-12-2020
3) MR. ] A AHMED 04-12-2020 To  05-01-2021
4) MR. B NATH 02-12-2020 To  24-12-2020
5) MS. S KEJRIWAL 08-12-2020 To 18-12-2020
6) MRS S KEJRIWAL 08-12-2020 To 18-12-2020
7) MR D K DEY 10-12-2020 To  22-12-2020
8) MR. M SARANIA 17-12-2020 To 18-12-2020
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[AT 11:30 AM]

BEFORE:

DEPUTY REGISTRAR (G AND C) - MR. KAUSTUVMANI GOSWAMI

COURT NO: 115

WITH
Crl.Rev.P./371/2019
(Filing Number)

SMT. MRIDULA MANDAL

NANI KUMAR MANDAL
Versus
MRIDULA MANDAL

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
I.A.(Crl.)/50/2018 PALASH CHETIA MR S ALI PP, ASSAM
in Crl.Rev.P./24/2018 Versus MR. ] C GOGOI
THE STATE OF ASSAM MR R KALITA
MR D HANDIQUE
MR K KALITA
MR H KAKATI
WITH
Crl.Rev.P./24/2018 PALASH CHETIA MR. ] C GOGOI PP, ASSAM
Versus MR. R KALITA
THE STATE OF ASSAM MR. D HANDIQUE
MR. K KALITA
MR. S ALI
MR. N GOGOI
MR. H KAKATI
WITH
I.LA.(Crl.)/51/2018 PALASH CHETIA MR. J C GOGOI PP, ASSAM
in Crl.Rev.P./24/2018 Versus MR R KALITA
THE STATE OF ASSAM MR D HANDIQUE
MR K KALITA
MR. S ALl
MR H KAKATI
I.A.(Crl.)/128/2018 JONMONI DEKA MR. M AHMED
in Crl.Rev.P./65/2018 Versus MS ] H CHOUDHURY
BHASKAR DEKA MR. M R CHOUDHURY
MD. H BHUYAN
WITH
Crl.Rev.P./65/2018 JONMONI DEKA MR. M AHMED
Versus MS | H CHOUDHURY
BHASKAR DEKA MR. M R CHOUDHURY
MD. H BHUYAN
I.A.(Crl.)/888/2018 MD. WAIZUL HOQUE AND 3 ORS. MR. M K DAS PP, ASSAM
CRL.PET. 509/2014 Versus MS Z ANJUM
in Crl.Pet./509/2014 THE STATE OF ASSAM AND 2 ORS. MS J SAIKIA
WITH
I.A.(Crl.)/887/2018 MD. WAIZUL HOQUE AND 3 ORS MR. M K DAS PP, ASSAM
Versus MS Z ANJUM
THE STATE OF ASSAM and 2 ORS. MS J SAIKIA
I.A.(Crl.)/109/2019 NANI KUMAR MANDAL MR. R ALI
in Crl.Rev.P./371/2019 Versus MR. A M KHAN
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LEAVE NOTE OF ADVOCATES FOR 16/12/2020

1) MR B K SARMA 20-11-2020 To  24-12-2020
2) DR. B N GOGOI 16-11-2020 To  22-12-2020
3) MR. ] A AHMED 04-12-2020 To  05-01-2021
4) MR. B NATH 02-12-2020 To  24-12-2020
5) MS. S KEJRIWAL 08-12-2020 To  18-12-2020
6) MRS S KEJRIWAL 08-12-2020 To  18-12-2020
7) MR D K DEY 10-12-2020 To  22-12-2020
8) MR. M SARANIA 17-12-2020 To  18-12-2020
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